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Section but the proposals of colleges which are affiliated and registered
under this Section should be considered. My first supplementary question
is May | know whether the Government would consider this long pending
proposal during the current financial year?

SHRI ARJUN SINGH: Sir, we will certainly consider it. | will try my best
to see that this is decided during this financial year.

SHRI T.R. ZELIANG: The Minister, in his reply to (d) has said, "The
UGC has reported that they have not received any representation from
either the Nagaland University or the Association referred to." in (e), he
has said, "Does not arise." Here, | would like to inform the House that the
Private College Principals' Association had submitted a representation on
12th October, 2004 to the Chairman, UGC, who was reminded by an hon.
M.P. from Lok Sabha and myself.

MR. CHAIRMAN: What is your question?

SHRI T.R. ZELIANG: Sir, we met the Chairman, UGC, personally. We
have discussed the matter, but the Minister has stated that the UGC has
not received any proposal from any association. | would like to urge the
hon. Minister, through you, since the Nagaland Private Colleges Princi-
pals' Association has submitted its representation, my second supple-
mentary question is whether the Government would look into the matter
and consider their grievances?

SHRIARJUN SINGH: Sir, the UGC has given the reply which is read
out in the statement. But, if, to the contrary when the hon. Member says
that a memorandum has been submitted, | would try to find out why it is
nor reflected in the reply.
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Career progression of Republic Day bravery award winning
children

1*627. SHRIMATI PREMA CARIAPPA Tt
SHRI SANJAY RAUT:

Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased
to state:

(a) the details of the tacilities proviaed to the children, for thefr career
progression, who are awarded for an act of bravery by Governmenton the
occasion of Republic Day; and

(b) the number of the children awarded during the last five years alongwith
the detaiis of the facilities being provided to them and the maximurn age
upto whicnh sucn faciities wouid continue?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRIMATI KANTI SINGH): (a) and (b) A Statement is
jaid on the Table of the House.

Starement

(a) The National Bravery Awards for children were instituted by the Indian
Council for Child Welfare in 1957. The Indian Council for Child Weifare was
registered as a non-government organisation under the Societies
Registration Act XX| of 1860 on 5th June, 1952. The Awaras are presented
by the Hon'ble Prime Minister of India prior to Republic Day every year.
The Awardees subsequenty parucipate in the Repubiic Day parade.
Prominent sociai workers, representatives of NGOs and representatives
of various Governrnent Departments torm part of the Selection Committee.

ICCW has taken the initiafive to introduce a numper of benefits for the
Awardees’ development and career progression with the active support
and cooperation of the Government of India. These inciude the following:

1Original notice of the question was received in Hindi.
11The question was actually asked on the fioor of the House by Shrimati Prema Cariappa.
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(i) The Ministry of Health & Family Welfare reserves seats in MBBS
(maximum of two in a year)

(i) The Ministry of Human Resource Development, Department of
Education reserves seats in Diploma and Degree courses in
Engineering (maximum three each in a year) for the Awardees.

(i) The Ministry of Raiiways provides free rail travel facilities upto 18
years of age.

In addition ICCW provides the foliowing facilities for the development of
the Awardees.

(iv) Eligibie Awardees are granted financiai assistance for their school
education under ICCW's Sponsorship programme. The criteria is
that the total family income of the Awardee should not exceed
Rs.2500/- per month.

(v} Inthe case of posthumous Awardees, there is a provision to provide
Sponsorship assistance to a school going sibling if eligible under
the Sponsorship programme of ICCW.

(vi} Scholarship is provided for higher education such as graduation,
engineering, medicine.

(b) Number of Awardees from 2000 to 2004 (last five years) is 114.
Facilities being provided to them are as detailed above according to their
age, course of study and eligibility.

SHRIMATI PREMA CARIAPPA: Sir, recently, there was a news report
from Jammu and Kashmir wherein it is reported that an award winning boy
had, under stress of unemployment and poverty, threatened to become a
terrorist. It shows the desperation of the youth and, more so, of the boy
who had been given the bravery award. | would like to know whether the
Government are aware of this media report. If so, 1 would like to know from
the hon. Minister the reaction of the Government in this regard.
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SHRIMATI PREMA CARIAPPA: Sir, my second supplementary is this.
Sir, according to the answer, the Government has given many conces-
sions to the bravery award-winning children. These include seat reserva-
tion in medical colieges, engineering colieges and free railway facilities up
to the age of 18. But my pointed question to the hon. Minister is whether
the Government will earmark some jobs for such chiidren when they grow
up so that they do not have to struggle for jobs as it is happening now. If
not, | would like to know the reasons why they cannot earmark some jobs
for such children.
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MR, CHAIRMAN: Mr. Narayanasamy, what it your supplementary?
SHRI'V. NARAYANASAMY: | dia not ask torit, Sir. ....(Interruptions)....
MR. CHAIRMAN: Next guestion.

*828. [The questioners (Shri Abu Aswm Azmi and Shri Amar Singh)
were absent. For answerviae page 30).

*629. [The questioners (Shri N.R. Govind Rajar) was absent. For
answer vide page 31).

Aliocation for eideriy persons

*830. SHRI HARISH RAWAT:
SHRI SANTOSH BAGRODIA: 11

Wiil the Minister of SOCIAL JUSTICE AND EMPOWERMENT be
pieased {o state:

{a) whetiher it is a fact that the numoer of eideriy persons, who need
State support for their care and proieciion, is increasing year after year
due to general improvement in heaith and life expectancy;

(b) if so, the reasoris for aliocating a meager armount of Rs. 18.79 crore
uniger the Infegrated Programme for Eleder Persons Schieme for the year
2004-05;

{c) whether there is any proposal to enhance the allocation for the
puipose, and
(g) the detaiis of Ine sevices peing provided to the elder persons?
-THE MINISTER OF SGCIAL JUSTICE AND EMPOWERMENT

(SHRIMATI MEIRA KUMARY): (a) to (d) A statemment is laid on the Table of
trie House.

{a) Tne absou@ nuinpe ¢ siagi persons (60+ years) is increasing as
per the Census aata.

+1The question was actuaty asxed on ine fioor of the House by Shri Santosh Bagrodia.
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